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Nikhil Patwardhan

Bengaluru: The reselution profes-
ional overseeing the insolvency of
Byju's parent Think & Learn has mo-
d the Bengaluru bench of National
Company Law Tribunal (NCLT) aga-
nstGoogle LLC and GoogleIndiaina
dispute understood to be over aceess
o the company's data and digital ser.
rices, people aware of the develop-
ment sald.

: Theapplication, filed under Section
=60(3)of the Insolvency and Bankrupt.
Code, seeksdirectionsfrom the tri-
anal.

The counsel for resolution profes-
ional (RP) Shailendra Ajmera con-
firmed that Google LLC and its Indi-
an arm had been named as respon-
dents, butdid notdiscussthe exactre-
— Zlief sought.

The application was listed for the

first time before NCLT’s Bengaluru
bench on Wednesday. The NCLT cau-
se list described it as an application
seekingdirections.

People aware of the matter said the
case ls understood to Involve access
to data belonging to Think & Learn
and held through Google's services,
including Google Cloud.

Access to such accounts would al-
low the RP to take control of the com-
pany’s digital records and examine
information relating to its opera.
tions, contracts and technology in-
frastructure. It would also be requi-
red to preserve the company’s data
and assess its business as part of the
insolvency process.

Queries sent to Google, the RP and
the company's suspended directors
did not elicitany response until press
timeon Friday

The dispute seems to mirror an ear:
lier battle involving Amazon Web

Services India, which provided
Think & Learn with cloud storage,
databases, media, analytics and
other computing services. The com-
pany’s main AWS account had 51 lin-
ked aceounts, according to an earlier
NCLT order
Last year, Ajmera moved the tribu
nalagainst AWS India, seeking conti-
nuationof its services Heseparately
sought divections regui-
ring Think & Learn’s for-
mer management to hand
overthecredentials needed
toaccess thecompany's AWS portal
The RP told the tribunal that he was
unable to inspect the aceount or veri-
fv its usage and invoices. He also rai-
sed concerns that some services bil-
‘1 may have been
1190de third parties.
S said the login credentials and
conirol over the linked accounts re-
mained with Think & Learn's erst-

while management, and that it could
not provide the RP aceess. It suspen-
ded theaccount in April 2025 after du-
esforservicessupplied during the in-
solvency period remained unpaid
AWS subseguently sought payment
of Rs39.49 crorefor services supplied
between the start of Think & Learn’s
insolvency and April 2025, In August,
the NCLT dismissed the RP's applica-
tion and allowed AWS’s plea, direc.
ting himto place eligible invoices be-
fore the creditors’ commitiee for
priority payment as insolveney-pro-
LSS Costs,

Think & Learn entered insolvency
in July 2024 after it failed to pay Rs
158.90 erore in sponsorship dues to
the Indian cricket board. Ajmera was
appointed resolution professional in
February 2023 and has since filed se-
veral applications seeking acress to
company records, accounts and as-
sets required to run the process,

Our Bureau

-
# ZBengaluru: Swigey founder and group
CEO Sriharsha Majety said that the
uick commerce industry will remain
well-funded and competitive, even as the
company’s 10-minute delivery unitInsta-
mart steps up efforts to reduce itslosses.
‘The category will continue to attract
capitaland competition, Ouransweristo
build a business that wins through a dis-
inctive product offering, not only
== through price Quick delivery is increas-
<ingly becoming table stakes,” Majety
- csaldinalettertothe company‘ssharehol-

rtof its2025-26annual report.

izt to win will come from rella-
breadth of assortment,
differentiated categories, strong partner
brandsand the ability to make Instamart
adestination for everyday upgrades, not

Jjusteveryday essentials," headded.

Instamart competes with the likes of
Eternal owned Blinkit. public markets-
hound Zepto, Flipkart Minutes, Amazon
MNow, Tata Digitakbacked BigBasket and
Relianee Retail'sJioMart in the rapid de-
liwvery segment,

In an interview to ET, Flipkart group
CEO Ealyan Krishnamurthy had said
that the quick commerce market did not

have enough capacity to accommedate
six-seven players, Swigey raised 710,000
craore via a qualified institutional place-
ment(GIF) in December 2025, avearafter
itraised 4,500 crore through its Novem-
ber 2024 initial public offering (IPO). Ri-
val Zepto is also planning to go pullic
this year, looking to raise 3650-700million

that Instamart shifted
its foeus during 202526 from adding dark
stores (o sweating the existing assets,
“Our strategy was not to pursue vol-
ume at any oost. We focussed on wallet
share, basket qualitv availability andop-
erating leverage. Contribution margin

QComm will Keep Attracting Capital: Majety

Swiggy founder says product differentiation will matter more than price as 10-min delivery becomes table stakes

improved o -2.8% of GOV (gross h-,-r
value) from -4.0% in the previo
led by higher AOVs (average arder Lﬂl
ues), improved monetisation, better in-
Trastructure utilisation and lower de.
pendenoe on unsustainahle incentives,”
Majetysaid.

“We also took @ more deliberate ap-
proach to network expansion. After
front-leading investments in dark stores,
our focus shiffed towanls sweating exist-
Ingassets, Improving utilisationandadd-
ing stores in a calibrated manner for cov-
erageand debot leneck ing,” he added.

Instamart had 1143 active dark stores as
of March 31, up from 1,021 a year apo
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Interested Bidders may submit their Bids on two parts basis through
hitps:iitender.nprocure.com or hitps:ligipcl.nprocure.com. Lest date for bid
submission is 21.08.2026, 17:00 hrs. Tenders can aiso be viewed from company's

M LEE Lt Harling sy
truction of Wow Lignlte Feeding

Chief General Manager - Thermal

Mumbai:
firm Fractal Analy
edits firstmajor quarterly profit setback
in recent year:
the ramp-do
technology, media and telecom (TMT)
business weighed onearnings. The stock

Newly listed enterprise Al
on Friday report-

execution lapses and
of twolarge clients in its

Execution is Bigger Challenge than Profitability: Fractal CED

slumped 8.69%.

Fractal reported a sharp 38% sequen-
ti:\ldeclinemnetpmmtcl{s"zScrorem
April-June quarter: However,ana 1y
basis, net profitclimbed 92%, whllercw
nue rose 20% to TW25crore.
~HimanshiLohchab

Renewables, Battery
Storage Key to India’s
Energy Transition: Joshi

Minister says clean energy
scale-up to ease tariffs,
highlights rapid gainsin
battery, solar and wind energy

Our Bureau

New Delhi: Renewableenergy minister Pral-
had Joshi saidIndia’s drivein bat tery storage

systems, along with rapid expe of wind
and solar power would play a key role in pus
hing the country’sclean energy transition.

Addressing the Adani Presents Times Net-
work Sustainahility Conclave 2026, Joshisaid
the push towards battery storage, coupled
withastrong focus on wind and solar energy,
would bring down electricity costs,

"India was the second-largest in terms of
hattery [energy storage] addition last year
We are investing heavily in battery storage
systems, with a strong foeus on wind, solar
and storage. Results will be seen soon, and it
will lead to bringing down the cost of electri-
city" Joshisaid

Highlighting India's push towards next-ge-
neration technologies, he added that the co-
untry’s first hydrogen-powered train has pla-
ced India among a select group of nations in-
vesting in clean transportation.

The conclave brought together policyma-
kers, industry leaders, financial experts and
climate advocates te discuss India’s roadmap
for sustainable development, elimate resili-
enceand energy security.

Madhya Pradesh Chief Minister Mohan Ya-
davwhile addressingthe gatheringsaidIndia
will eontinue to play a global leadership role
inthe green economy and climate action, and
pointed to the success of Mission LiFE and
the Ek Ped Maa Ke Naam campalgn. He also
highlighted thestate'ssustainability initiati-
v neluding afforestation and water con-
servation.

Industry leaders underscored elean energy
asastrategic economic opportunity.

ReNew founder Sumant Sinha said, “If the-
re are two things that are going to impact the

E OSBI

PUBLIC NOTICE

Branch Office : ICICI Bank Limited Plot No-23, Shal Tower, 3rd Floor,

furture of any economy, one is artificial intelli
gence, the second isenergy.. The thing thatwe
can rely upon the most is clean energy becau
sewecan make thatwithinourberders. Itcan

the country”

The deliherations touched on finanecing In
dia's greenambitions.

Ministry of Finance Joint Secretary Baldeo =
Purusharthasaid flagship programmes such =
as the Green Hydrogen Mission, PM Surya =
Ghar Yojana, support for battery storageand =
production-linked incentives for advance
battery manufacturing have significantl
celerated the countrys renewable energy
transition.

Industry leaders, meanwhile, outlined how
businesses were preparing for a low-carbon
future. Tata Power's Vaibhav Singh, Blue Stai
India's Vikas Bakshi and Charge Zone foun.
der and CED Kartikey Harivani discussed
the growing impaortance of clean technologi
s, electric mobility, sustainable cooling solu:
tions and domestic manufacturing in streng:
thening India's industrial competitiveness
whilereducing emissions.

Offering a broader eimate perspective,
Centre for Science and Environment Direc
tor General Sunita Narain said that "there is
one extreme weather event a day happening
across India,” arguing that climate action
must g beyond emission reduction to inelu.
de resilient cities, stronger local environ
mental governance and sustainable develop.
ment,

Looking ahead. International Solar Allian
ce Director General Ashish Khanna said roof- =
top solar adoption is expected to more than
double over the next five years as India ex
pands its clean energy footprint.

Echoing the need to strengthen the count:
r¥'s energy backbone, IREDA Executive Di
rector(Projects) Sushant Kumar Dey said bu.
ilding adequate energy s torage capacity sho
uld remain the immediate priority before In
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News' at bank.in or sbi.ca.in v way of this Public Notice.
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| Piace: Mumbal Deputy General Manager 1. jtondr Singh Parwar / Kanchan ficedra | Plot No. 32 Situated At 13j07/2026 | 117
7] pate: 25.07.2026 Analytics Department (DB - Business) Singh (Lean Mo. Bejrang Vihar Phose I, 2“’052"6 the inventory-
81772 Ward Moy 50 | Bowrary Garden ikoncr, 7.76.,666.75¢-
Honuman Hattha Rajosthan Bikaner- 334001 | Rojasthan, Bikaner, 334001
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The horomers / mortgagars § Busractars in parsculyr and tho pubic i genel is barehy g bjrcctonhamcyes of IIE (Bon e Cinfyed

‘cautianed not b deal with the property and &y dealings with the property will be subject o the Sr. Name of the Daseription of Property! Bﬂgfﬁgf”'gﬂm Nome:

chaige of he Pesjab National Bank Branch Offica MGH Road Jodhpur fur &0 Sncent o [he| Borroweris)/ Loon Date of Physical Possession hige gl Ao

E| uﬁm:ﬂnupmhuuﬂniluw Lakhs Ninely nnna-unwm Account Number Matice {Rs) Branch
@ L |Ritesh Jain/ Lalita Joind  [Patta No. 74665, Neor Bus Stand, Ward No.16, | March 27, 2025 | helawar
b~ e TBKOTO0006922087F  |Gram Pan Kolvi, Urf Mandi Rajendarpur,
DESCRIPTION OF IMMOVABLE PROPERTY LBJAI0O00SE92737  |Chaumahla, (Golkhedi), Tehsl Gongdhar, Distrier | 27-18:202.924
1. Al hal ast and paicel o1 Land & Buiding of S LBKD 140/ ||halowar, Rejasthan- 326515/ 22-07-2026
o At S0 0ASSIN Of STUTIES, ERECNCAS, MISARILONS, EIC. SIUTIES a K. No. LBJAIDO0DE212000

Analytics Department, 8th Floor,
NEWA Bhakti Knowledge Park, Airoli, Navi Mumbai - 400708

NOTICE INVITING BIDS

RefMo: SBIGITC/Analytics/2026/2027/1477

selection of system integrator for design, build,
malntenance of Enterprse Al platform of thebark For detals,please vist

Dated:25.07.2026
Bids are invited by State Bank of India from the eligible bidders for tha

ﬂfc’c’sankg Mew Rohtak Rood, Korol Bogh, Mew Delhi-110005

Hotice under Section 13(2] of the Securitisation and Re-construction of Financial Assets and

hecome a eritical part driving the future of

dialooks atexporting electricity

Security Interest Act, 2002 Is being lssued by ICICI Bank Ltd. (on the underlying pool assigned to ICICI aunk
by Dewan Housing Finance Lid} in relation to the enforcement of security concerning a Housing Loan
ey done=d pursueng -0 Laon agféeincat o i herieer DL o the follawing borrower(s)

and

principal and interest the Loan ies) obtained
By them fram TheLoans h ming Assets (NPA). A natica
was issuad to them ot their last known addresses; however, it has returned un-served and hence, they are

u: The Centre’s decision to relax its

Difice MBH Raad Jodhpur uer

Jodbgur. Tal: 0261-2617225 E-matk: m

- POSSESSION NOTICE

-| Whareas, The undersnad being ts Authorizad Ot of the Punjah lmlml Bank Branch
'

Enfurcemnnt of Szcuity Intaresi

2002 20l i Eae!m! of Powers nm\lerm under &n\m\

1 et
13(2) read with R 3 of thi Security irerest (Exforcement] Rides, 2002, issued 3 demang
NI\IEI dated 06-95-2026 cating wpon the Barrowars Ms Nagnechaya Lime And Chemicals

an.msmuumlmmmm Shar Sigh & St Mano
h. R

. Rainden Sl 5o Sh- GevewtSingh & $1. Ramin
Hetim :mun S0 Shrawan Singh 10

oo
fapzy he Emount maﬂmn n ru nm»:e aing is R
1 ,76,20,043.26 (Rupees Two Crore Seventy Six Lakhs Twesty Th

micarWio 58, Allt Singh &
5t Shrawan Singh & Sh

Three and
Iwesty-Six Paisa) as om 30-04-202% with further intesest from lhmnll uwl payment in full

‘The bacrormer's / mortgagor's f Gusrantar's having tiled to rensy the smount, notics Is harshy
ey me Do’ EOpigoe deg e pulic 1 oeera mm h undersigned Nas Lsken

PpossEsS]
undarsmnn 1344] uf the said Azt

rigrred o himar
by,

FDIpolicy |oa]low foreign direct investment in

sed model of ecommerce for

exports is unlikely tohave asignificant impact
on the domestic online retail operations of

Py s applicable] islare advised to make the payments of the autstonding within the period of 60 days from
the date of the publication of this Notice else, further steps wil be token os per the provisions of the
L2002,

Authorised Officer

Dote: July 25, 2026
\_Place’ Bikaner Teom ICIC| Bonk /

PHYSICAL POSSESSION NOTICE

ach as Meesho, Flipkart and Ama-

2001, mrj\]sn‘yexmutwcssmd,

TOBENEFIT SMALLER SELLERS

Ecomm Export FDI Policy Eases Rules,
Raises Compliance Questions

merce companies from holding inventory, requi
ring them to operate on a marketplace model t
preventlarge inflows of foreign capital from d

tortingeompetition forsmall sellersand traders.

ADDITIONAL CHANNEL

The Department for Promotion of Industry
and Internal Trade (DPIT) said on Thursday
that restrictions on foreign investment in in-

ver; they said the move would

Howey,
sellers and MSMEs expand their reach in global
markets, ‘Lawyers, meanwhile, urged caution in

implementation, warning that it co-
setostructures thatmay be misused to

ventory

ill" notapply inca-

se of exports of domestically manufactured =

and/or produced geods/ products.” The policy,
executives sald, creates an additional channel

for Indlan sellers toaceess overseas markets,

Having failed t repay the omount, the Notice is issues to he borrewer and the public in genera! thattha
sndersianed has foken sion of the property described below, by exercising power:

year 2026, upnnrmwmumaumrsmmmmunnulmnmm provisions of sub-
£ i fui

T3ethe Act

posses: w red o
o 13(4] oF the $aid Ack rend with RUL B of the seid niles an the below manBoncd dartes.
The borrewerin pnmcu:nmnd  the public in general are hereby cautianed nat to deal with the praperty. Any

11041124, Vill Basni Harsﬂqn Tenslﬂ hopasgarh, District Jodhpar, Rajasthan measuring
5308, . B st: Land of Ki no 125 & 667/125, West : 30 Feet Rasta,

Nosth: mnmxnmnnmzd somn Land of k1o 1102/124

| 2. A5 thetpart 2nd parcel of Land & Buiding of Industral progerty of Mrs. Kailzsh Kanwar
Wiio M Balveer Singh conssting of structures, areclicas, instalations, efc. stuated at K.
Mo 12628 12, Ve Bun! o Sngh T Bhoplpr, it o e
ount West: Land of Purchasa by

measuring 463434 sq. M.

- East
Mahan Singh, North : Kih, No.1264, South - Lindolﬁnwnd&m

1 *Hote
<= Pariatb Matioeal Bank, Jodhpur, has bew
foanaccounts maintained with the same Sranc:
1. Dwarkadiish Lime Indwstries « Account No. 0232008700016023, Q23200EG0000008% &
023200I800029016
Gur Kripal

3. l’alak Lume musrm- accnlm na, 02I2008700018014, 023200EG00000258 &

by Nagnechaya L

fbe aloresaid bean accousts.|

Accordingly. the

Dglz- 20.07.2026  Place- Jodhpur

Far Punjah National Bank {Autharized Oifcar)

= Nome of the BorrawerCo- Property Address  [Dmta of Nofice Sent/] NPA
FORM ‘Bomower/ Guorantor & Address of Secured Asset Outstancling & ¢n | Date
{DHFL Olef LAR 4 ICICY Wew LR Asset to be Enforced ate of Notice
PUBLIC ANNOUNCEMENT 1. joi Rlom/ Anop Devi (Loon Mo. 04700002515 | Plot o, 144, Khasra No. 224, | 1307/2026 | 107
4 {Regulation 12 o the Insobvency and Benkruptcy Board of Indla 8 Ac Mo, Z)0OD00004997440) & Sangram Ji | Village Khakhoriya Jodhpur, Rs. 04/
B (Liquidafion Process) Reguissions, 2016) Ki Bhanni Gram Tivasni Tehsil Bilodha Rajosthan, jodhpur- 342304 | 141882700+ |2026
Rajosthan Jodhpus - 342606
L FOR THE ATTENTION OF THE STAKEHOLDERS OF = e s e
Lt i Il.lm Neotic 1'
DROPBASE SOFTWARE PRIVATE LIMITED O T S tobb ) A A il Hs Lo ¢ parioe] of
b — the dote of the pul:\l(ullnrl of e Nnﬂm gl et smps will be token as per the prm'lslnns of the
BIO) Dae: July 25, 2026 Authorised Officer
Date of incorporation of comorate \ Ploce: jodhpur Team ICICI Bank ./
b | debor
3 | Authodty undar which corporale ROC-Jaipur
E ablor s incorporaied { registared
iy RETE ICPI No-23, Shal Tower, 3rd Fi
Liatility |detification No. of corporate ranct = nk Li ot No- ol Tower, laor.
ami:' i i ﬂlClCl Bankc| vew rontak Rood, Korol Bagh, New Delhi- 110005
5 | Address of the registenid offioe and Reoom 1, Basoment, Shoo No, 540, J0A s mfcll‘nwmg n"nrlﬁwelts hn;fnuve_ﬂl;:!uul[ad in the repn::muwhaﬁ ':elzupd GH!JPS#EI'&SI( towards Jh - ’
rincipal atlics it feomorste | Complax, Muripura Schema, Jai cility{les) availed from (CICI Bank. s/hove been class| Non- orvr\ngAssElisiNA
i it b A & £ oot s Issuee 1o them nder Saction 15(5) f the Securbsation anei Re-con
TRELT TR TS t of Interest At 2002, ot thei s knawn Gdrasses. Hameve,  Hos ot been et
o Bome of Bormwe.f Dt of Noce et/
T i gk e, ame of fhe 7 Description of Secured PR
U'l\lmuwnd::‘l‘;mmmmﬂal!o‘ 07,209 N orrawer Guarantor oon Asset to be enforced. Duwnnd-mson Date
[V d g |t Amum Num“'& b
E nachenty st i = | Rogetian L |Praveen Aryal Piot N, 1-5-40, & Plot No. 1-5-41, 251062026 | 06/05H|
& e msmmnnmnmrm sl (LB LI0000: 55034 & 1-5-40 Kamio Mehru Nogar, Housing Board, Rs. 26
=] e Kamala Nehru Nagar harwar Pali, Rgjosthan- 306401 377480876/
8 | Aodress and e-mail of e ligaidsier, m*’"ﬁ’f JII\E (=T “ﬂ'umn fom et
e Bl e A AT, T | Proveen Aryal Ankita Sirvi Plot Mo, 1-5-40, & Plot No. 1-5-41, 25062026 | 06/05/|
% E-mial ID: anibh singh@g s cor E.EFLEDUJ"‘EEESII E;;S 40 %l‘hlaul]dehw M nré:lgusu RS, 2026
a0 sl " amala Nehru Nagar Marwar , Rojasthan - 1 1L.21,629.761-
o o e T 11 ooy Ve ot G e [k S
i ross and e-mall 1o be used for 3 v, 1, Queans Foag, 3 =
& - | Sangay Doyma/ Manju o N g Wl Gl aEmennae (oo
8 PR | B m o nsssgsn}sxa @ Kagdi | Shitala Mates Mandr, 2026
E ot Shiv Mondir Ke Hogour Gete Jedhpur, Rojasthan, Jouhpur- 3_?006 18,08, zazocu'-
L Law Tribunal, Jalpur mlusmun 1adhpur 342 01
| e cmmengemem at liguidacan af e Oropese Sofvvare Privats Limhed on takon 1o 2L Do ek Fiocm T T—r—ap———
=+ 3] 17.07.2026 {ntimzted through e-mail to tha undersigned on 2107 2026 undar secton npplmmer e attelunt o ks W outstanding poyment within 50 days from the date Mgpublshlng this
| 330fthe Code. Natice, Else, further steps will be taken as per the provisions of the Securitisation and Re-constriction of|
ANyBHA SWGH | | Finonclal Assets and Enforcement of Security Interest Act, 2002
Date; 24.07 2026 Uiguidater n the matter of | | Dot July 25, 2026, Sincerely Authorised Officer,
Placa: Jalpur Sultware Privale Limiled |\, Place: Pali & Jodhpur For ICICI Bank Ltd

The isfare hereby issued o 30 day Notice to repay the amount,
else the mmgugeq praper'hﬂ vl Be sold after 30 days from e i of publishing this Notice, as per the
les 2002

Date: July 25, 2026
\ Plaee: Jhalawar

Sincerely Authorised Officor
For ICIC| Bank Ltd,

PUBLIC NOTICE

‘? Branch Office : ICICI Bank Limited Fiat Ma-23, Shal Tawer, 3rd Floor,

JCICT Barc | viewiohsk rood, Karol Bagh, New Delhi- 116005
Notice under Section 13(2) of the Securitisation and Re—construction of Financial Assets and Enforcement of
Security Interest Aet, 2002 is belng issued by ICICI Bank Ltd. (on the underlying pool assigned ta ICICI Bank
by Dewan Heusing Finance Ltd) in relation to the enforcement of security eancerning @ Housing Lot
Faility granted pursuant to  Loan agreement entered inta between DHFL and the following borrawer(s)
i hosihave defaubed n the repgyment o pricipal nd interet wards the Loan Eackit( e otdnined
by them from creditor. The L Non- g Assats {NPA). Aot
was lseuod o them at thal last known addrasees; however, i has raturhed un-sarvad and hence, they are
hereby notified by woy of this Public Notice.

45, DDCI

LANDOWNER'S DIRECT

INVENTORY

Prestige Featherlite
Tech Hub

Grade ‘A’ Office Space

i “ il
'ruwmllil iy

ARE

22, SDG 1.8 LAKH
T

{52 leasing@featharliteindia.com

L 63997 77755

Readers are recommended to make
appropriate enguires and seek appropriate
\am‘lu before sending money, incurring
any expenses, acting on medical
recommendations or entering into
any commitment In relation to any
advertisement published in this publication.
All creatives marked as Advertorial,
Spotlight and Promotional Features are to
e treated &3 Advertisements. The Times of
India Group doesn't voueh for any claims
‘made by the Advertisers of the products and
senvices. The Printer, Publisher, Editor, and
the owners of The Times of India Group
jpublications shall not be held liable for any
cansequences, in the event such claims are

ot honoured by the Advertisars.

21

22 24 25 28

27

45, 000 CERTIFIED

real estale

FOR SALE

COMMERCIAL space appros

a043sqit available for sale in

Groen House, Ashek Marg, C-

Scheme Jaipur. Contact
2

Branch Office: ICIC| Bank Limited Plat No-23, Shal Tower, 3rd Faar, #
ﬂ.’c’c’ Baﬂk] New Rahtak Fmd. Karal Bagh, New nsh. wws ~Pranav Mukul
d Scwnt'r Inicmih!ﬂ :wn: uw-d in Ewmw u’!hc powers u:nfvr'ui um‘k:r wdlﬂ" 13[12] read with Rule 30' -
b sgen i adstimesofindia.com BIP Govtin :
| o Call 18001205474 (5l Free} ==

Rajasthan
Brought
Over 1cr )

ty Act in the sta.
te  during
BJP  povern-
ments two-and-
a-half-year tenu-
re

14

13

Godara  sal
that the newly
added 1,00,77 18:
PErsons A0e0U;
fior  avound
per cent of the
state's total 4
crore NFSA be
neficiaries,

"This is a ma-
Jor step towards

added between -
January 1 and T
August3l, 2024,

claries covered =
under the NFSA
were also recei
vingbenefitsun-
der several state
welfare  sche
mes.

ey ]
a0

"
28 29

3z




1 0 m‘q{ TR HER TR weafa 2 dare wea S e .-
i 3
. . T, 25 T 2026 Pkl ook 3. g, o o e o, : T _
——— ;«mé“«;jg“m o e, s | o S A B —*3‘5a
Ky w f,‘,"g‘w Al &R 3 30T A awwn s 3 ety i e
JARIET ISR ec Rawatbhata Rajasthan Site 5 ﬂﬁcﬁ!m T e @ R 31 e 9 afta 3 o e g Fom foge 5 [T R a & o s v e s e/ il i
-y e [ S, W FRI o 3t vl e
i (EO)-Te-Ria] 3w ot s T o, T R | e o] &g e (§-2-2ftm) & mem @ g Pla smifa s &
Expression of Interest-cum-Invitation for Bids "m:':‘-'zm«"" e FR ¥ Pt e s GR-gho
oo e 6 o 0 ) (B 1 e s e 8 ® A | e A : S04 2026178
G301 2%, 12026-2027/1 e 1 A g g |1 7891022444 @ @ ;g R AN % e A e
EOl Invitation number, RR Site / CSR, m""""“‘“’"’*’“'mwﬂnp 19008117069 35 bl - offs IR @ T
R Site / CSR/2026-2027/1 e i e v ot 3| o S sdesh oS AN A e RRew I B
g CORRIGENDU . " ' :
i 1olowzozeasﬁmmmw':m o ade wmﬁamsrgm i WI PR O 21730000
CANCELLATION OF EOI PUBLISHED ON 10/07/2026 ) O (e 35 g ) o ) T = T ST & & Wl § P e gt ) 12
e 7 2 8 o1 2 B st 1 P 5 i 2 R — 3 G5 HoZer Yot R/ e St ad T8 o % £ 18.08.2026 at 15:00 hrs, & P e 18.08,2026 31 15+
AWCs <maﬁ)$mwmaﬂwwesp,m§ﬁ“ T . %‘ﬂmmrﬁa(i-i%ﬁwl ) 5 ez et P iR 21 g&mmmmmugﬂﬁmummmﬁmsm, :00
3 yeR eaen & e, I, oo, 2emen e et amm i e '%mm‘mﬁn"”% T = N W + FR-5N0-07-2026-165 e 1686126(D)
30T 2R IR [AGHOIR /2026-2027 /1 35 et 3 et R ) e T | e mmm&ﬂ@mmmﬁnmwgwm
el 53 $3hon @Y e ol A el geE A 2 R e pe m@m:’?"‘mzmw mwwm s HEm T
et Rt e/ ahor e e 31 3ol 3 1 il ok T L L EO ] T . £ 37638417.53 | 3w it « 752600.00
T Sgem 3e & forg W sge e 4 e, o o | Prfa aws @9 2 R <
R e ¢ e dde e ey 0 e o e | PR - 141072026 o 150 b
. - - AT/
Notice is hereby given that the EOI invited vi : " m;ﬂmmﬁm""“‘:‘m‘ 2l B & o & et s o R« 12 7R
vited vide EOI No: RR Site (I3 1 4 v sfrsrery w4 e svorere | PR i ——
ICSR/ 20262027/1 fo the work of “Design, Suppiy, Constructon v 1 e 3 21 0 753 st o S o o 2025166 ey 5 Sromw e W a4 i e o A ¥
Erection and Commissioning of Modular Structure through L(;sl-l ﬂw%mﬁw ®| ;’é:'x r:;;;{ sditaret 3ifs 5..00 fardt. m'g@mmagmsﬁq e mi_”_m@_ M“’]zﬂ Aot @ vt od Rt st R @
E:L'th G)auge Steel Frame) Technology for AWCs (Aanganwadi Wm @J‘;{mﬁ‘%@ it - St aifes 5. w&%ﬁﬁmm T gl mﬁ Wi - 4 r’"’!’;ﬂz‘gﬂ::ﬁz’ﬁ
enters) at Various Locations in the 16 Km radius of RR Site.” i — i mma@wmmm mﬁ Ly @ o
Site.” is TR R e AR esiarg .53 % @ ez & P oo # Ffdary smfe & o
hereby CANCELLED with immediate effect d i " W!ﬂvsswmﬂamm : mgmmwﬁg?mﬂ,;u ::wf E
ue to techi - ST TR st : i ©  www.sppp.rajasthan.gov.in
§ons. A revised fresh tender notice/EOI shall be is:u:c‘i: sr:pc::z:: ﬁm mgﬁmﬁmgﬁ Al T I i1 166700 R 2 o W & - N
in due course. For updates. visit our official e-procurement ponaly I ave i, ded s e o & e, = B 2 R - 14/08/2026 at 15:00 hrs. uﬂ?’hwﬂ!i B Code:- DLB2627/M844 [ 1 o)
chc 48157/11/0002/2627 i %Cqmtm e g w1 ST A & e @ v o A R - 12 7T g‘;’:‘;ggv DLB2627GLOB10854
il X " ¢
BRITerd TR Uttt Mﬂmmmwmﬁ%m § Pt e s+ giRA-50 2-2026-177 o SN o S
. HUSH, A, forell-o-qe (I91.) e o || e o e -l aifes e = e s $Ere 37 &1 o ekt urt) e o e i
A 2026/2719 _ e e 7 4 e ¥ 9 e e e .o 3% [ e 203K 1300 WX
. form - 24/0712026 e w/wm s w3 AR | P IR TA B |1 R 23.07.2026 1 1300 7 A
Jufet AT T T e Rts
T R SRR 1 et R e & R %8 Ao vy 8 31 e Ritre agaost @t wmg@,ﬁm & 3 ol 1 G, o8 | | argPrar e . « 1020501 I pre— S‘Tﬂﬂﬁﬂﬂﬁ:mm;ﬁaﬁ e
E@aﬁmﬁ?ﬁ“mﬂ@mmmmﬁaﬁ%mm% e mm'ﬁmmm’n m“ﬂcﬁdtm m~60m I LT S o 04082026 5771800 1 7
' ardem Bt 2012 3 B RreRon 3 R & o it 3 14/00/2026 ot 1500 bvs. [rm—— =
=l T - - T e “’*W“ mﬂfsmﬂiﬁﬂ 1 T4 T BFY & W A o e gt B R : 24 7E m;ﬁswﬁzﬁm@ﬁ i 3 04.08 2026 Tl SITRTE 12:00 T
::n it 4 220, s o B s | Bom « Fafarer i 14/08/2026 Y 15:00 @ b 3 e ST AR B | * o cninedBissen e Tocmasty
= ;wx - P e e Wmmmmmmmm.n “fmﬁrﬁﬁmﬁm%mﬁasﬁmWh&hmm.lnp-qoﬂ s & duan s 120 Day
i i o ", = - Y 2 : L L siftrammed
] ey :“;: *:';m wwtn | s r{m.mt.a*wmmmmm [#) North central railways yw.ncr.indianrailways.gov.in Ty SRR TR/ sfterd
b = 92,96 ez fomm o
—~ e P = m meussn w1 - =~ elITedTa Maricl
il el i M [ ——— " IR af¥gs et Raren 3ii 2 T A AR Ao @ A
s s aE b e ¥ wffer swafet
o | mane e [ S———— s : [Er——— mqsgm.,(g;m) ) , me/”\rﬁ?h‘ﬁmﬁ: ;m/ﬁmm< ’;m /m‘: . s a ’rmza gmm
1= - Yud C— i A/ w7
Y =5 Sofrilion et @ sy B S A, o g § s o Srerd &rw A s s < P e o
x| e e e | e g sohfar/ P, TR e U & carred e e
P S it o | b YT, FAYR EPC ¥ 4% EL-C-EPC- | || % #. [ ~— = Wﬂﬂmmwmﬁlmm:&mg pud mm " 7
e - - - e TRORT02520 R afte e ||| 1| oRe o am P e | i s e e e ot et s 0 pliiie B
=T = = R AT B TR ([ 2| ¥R woh & s & A (o). T, AR, SR B Wt
: il A W o A A B o T [T 9 2 x 25 KVAT IR fvee afie 3. | wifRerd v starfa wiaRe seoft Lsy;n:i:m Wahﬁmtﬁwﬁwm;mﬁﬂ 't b
S wama T T SCADA @ Ry waftrr Rafti dree @ R o & = Siftm ahen & ot 3 7 9 Frfarh 7R A wweh i
Py e pop— o ——— T T 132KVI2x 25KV P wa—wewr ||| 4 | e wof o wieRe dpum R | U7 4| A FEA FT A | Sary Hwen
o * 2900Rj2014TC04609: war
5 915 g 2>t 3 Rl s 2 8 e 2 I 1 s FoSHY) & R, P oA ot oo T S e e e
mmﬁgﬁm*’m&%mmmaw = z@%@?@ﬁ ¥ waRa WT&TWW > :‘umqmmm*(:gm' w01, Sk, e S 40, 38 2 < e A i
i kgl T s, ey <, 013/163 e
Rt 240706 B B G @ A9 g @@ awa Fod o T A B &1 s ||| 6| e s s e e | 1607 L [ Amoa s oo/ e
iy el & - i .07.2026 A o e AN e wE
ferad 3iftrER, TR Wferet arBR @1 Rawr— gpc s dape @1 A R AR | oz B A e T ;‘;:ﬁ?: mmm;m
m TR - IREPS @ daerge ||| & | T v o Rl . 3. v 6 | shech s sy | o064 / 360 -
c m‘ YUSR- 9l www._ireps.gov.in uY Sucel 8| ard) W a1 77 @ hleeor @ /IP-VDZHAIZZIE:;;;;AAZDGO; L4 A e R 065/031 £l m
I/ 1 EVSR/ 2026 27/864 fetim: 24/07/2026 5 AFAValid upto 30.06.2027 s | TR | oes /284 mmeﬂn
g TR, Il IWHR T R U 3 Uit Few TR b TG e | LS B g o B R o A TS AR
! & Pefefi ol % g dices oy 3 B ot o T o e e CLkiT]
: L. 1
S 21 Rt Reeficp 03.08.26 B FUER 12.00 T T A B Recics “;;:;: 1; !ﬁmm;;ﬂavvm 113/202 pro ey
03.08.26 2R 2,00 ) 75 T 25 2 3,00 7 Eerer BREmd & tha.sing 13 ﬂmmﬂ:ﬂ%:m ::4/29:4 mmﬁ,ﬁ,' ‘wﬁm‘ pr——
FegRal o BemaRa < apifora 3 et ST a0 mtmw*mm 174, R e, e s, warge-302021 || |14 A n?il’i — e '
C ——TT = e o e ohge g 15| e e 7 -
B Ea g g o g 8 o % e, = O L 72 T S
(ot 3) Jerret 17 SRR GE]
| e v | e P & e e (o o e 2 07. e 102026 | [0 [ v e e A g A
it e Y 500 | R Pt i s a5 e g 5 2 e 1 33 R 4 31/10/62 A A vt
i e & st St Ranman 81 12016 | |19 A gy u sl
i # Prfrar wwar / @t @7 AT i 3 31/10/1 A s e
P e TRy e1fds /g &/ 3/ 2026-27/06 | | Rk : 24.07.2026 20 | AMedmgi | a1/14/12 A R g e
& st 3 s et - 0 |7 |soor | W qE W @ [ WOR e v orgen oty | [ A T | 31715/ 11 A e e
e e Rt vt (%7 ooy ey o & e - et A oo | (22 | oo | 31715/ 12 A R T
(e tmm_ = :sz-ﬂgﬂhaﬁimﬂmﬁm Feaen Al fanferara w2016 B siarta e et A e e | o1/ 4702 A
i 700 = lsoos | e e otk e & w—— i qfew Lsckud 31,/20/06 R [ TS
il et s ¥ SR it Rt | [ et wgae fafies (afEsma= =) AR | 31/20/08 F e
e R et 2 1o e 4 & QP (e i PN N e o il e Y
— bl 4 g::;;« ﬂk\ A fa—1l &1 2119 02.06.2022 FT IR 2 gt "R | 31/20/12 A g 18 818
. . T : U45400DL2009PTC1892 ' 31/93/02 | 4l RToregAr) e iR AR
;:z;filmﬂhmmq:i;mmwmﬂwaﬂml ;?;;31?91‘~6‘v warer aftr war: | RISIRIREE T SR /39, 61 TR, mmm,;(u 31002 %w%mlga:rz;
i e OO I X i el O L mETC—
1 S &1 AR AE - pruhad | 5 o 5 fiyre @ e R = 1/50/08 T AR T A do
z'xgrw”‘“ammmammammmml Wnﬁ-mwwﬁga FIR Y| :waﬁaﬂx‘mm 07 SUSHI2028 . 31 ‘“‘n;‘;';:lwy L 8 g S W
4 e R R e R o ¥ et o < & 2. f —arh wfbur s & > — = S 91/54/00 L]
h . T . AR | A SiTeg TR RS HETR W
. PR s 2 R e e 2 31 1 o Ry s nznas-2roe || S St st gfw"ﬁéw'g'?bm’*mm KL T AT e
. 2 a3 8 S 1 e e ) e o s e e aae27i06 | [BafwRf  wasorzmedosoezozsw o A e Awpm o
ot i s 5 R ) 2 /R e el LR xga"\ 1 fret 17.08.26 T 16,00 | || TEC P L Prar s sfia wia | 06 s 2026 3| o m::\?g — LR
7. o 1 e 88 e e v v 5 ot e 1062.psi26| [T BT RATET iR Rearfeareet e, 2016 af S e P cea vy [ 1 o e oo ) S
Eopidigic i i e B 08 e 1 G &) o &, Aerd s R g e e 31/65/09 it e
50 TR & dr st TR SR R S i AREe A A 7 Ao o e et sty aRtesTe St o e 8, uRemam g oher @ m‘ﬁﬂ)ﬁ o ‘"Wmm 21788/ 1 st e
e e S af¥as I 3‘"3 m"\i‘gﬂiﬂmrm o T SR e :rm¢qmi s | ohoorie g e | 91 /65/ 12 EECLEC)
&, e 8 0 @ 7 e o P 3 BRI X € ST B ) e ool § s e 30 A A A | 31/69/09 A R AR o
9. fotiar 2 3w ot iRl e 2012 @ 2013 3 Tt g Bl = im/am/ﬁm/f;hﬂ il Nk I a=hal ‘ N‘ﬁ M o [y [ e R
‘O‘%m/%amamﬁmmmﬁ ' nmn;:}?é:mm M e o ® o | A | o/ i Ris ot
= 2 3
1. 2 e, e e, a2 e g S B e & i Ao -1 PrlELe e ;;;,gf,ﬁé;u 100000 | |2 A v o 3§§$f$ »nﬁmmm s
P o @ R @ wife daw 2,| IORE we
ftremdt aiférerdt & ﬁﬁdl\ smifsa @ o 81 g A | [T B $} m;?nw ﬂaﬁ 4. | Mervsr ey | 43/ 06 it s e
TR e @SR A 2vey B o o | [ w1 451 deamen ) G/ At T 8w
IR SR i gt 2uaR st g & wsﬂq;vht 0 Aépaam | 42/37/03 .
DT FRUTHP! € W O s e e . - e ey [ iem
& T~ AT A G =
E-mail: pdhod@qmailcom PH.NO Bord i oo v o wrd e T e el ok METEI Lk
1 . NO. et a8 4 dvaa o AR GpTad | 42/41/03 P -
BHI®: 7.0182026-27/810 fw: 2410726 s w3 iy, 2) "*f"d'ﬁmﬂammmmaa. C R NN W2 2T mf&'&ﬂ*
* . i sfw Rvdta, dan wemye, | |3 i"ﬁﬂ“m”q*m“"“*ﬂd'ﬂ*ﬁ'ﬁﬁaﬂuﬁmﬂmﬂﬁmﬁmmm 51 Ao e ot | a2/48/02 e s 3
: fog e - e T s crect e ) a1 9 €1 € AR 2 R e e sz [ oréter v st | 42/51/10
R ti 8 3 FoRuRE! kg S ww g || AT Ak e D
Ei el 51 1 ol 3 s et (aw";’ﬁ" ] ]| ik et L O FEEEL gl el e &
. 1, Eiug areen AT S T 3
24/07/26 FI 10 :00 T A Reefics 04/08/26 Fewy 3 :00 T ) oo o o s mmm“”“*mmmmmmmmgm. 55 *m:;mw o m;i?
T S B ot el e e g aid (W—ﬂ it e @ e wea ATl 24 §- e Srewt htps ibbi baanknet com ez 56| 0 ot e s R T
& o1 o T & ! D GRI o5 s o mm (Chslkasiil AT T AR 5 Sl AT S5 S
o | : 42/74/04 o Qe 2
SR 5 Sl ot erennl ol ot R T | st . — ER e | 42/75/08 gt
JsTST www.sppp.rajasthan,gov.ln W den m‘”““ UE B A BTHIS w‘ FHHIN, AT : 8860441411 :: ,?g::‘; 42,/82,/07 S g 29
i €34 : sharma.kal . 42/83/02
23 .9em.gov.in G wrfcra el 3 G360/ T 2Bl o et ool manapet miraane/@gmas com: o | sedodaE | a2/6/06 gxﬁ
N:E DL Rﬂl\bm:m_ ‘ﬂ &), Y ey s S o, :j ::$ o 279870 S e o
- DLB2627A4712 TS AT, WA T ; TSI i = 2/e/0 #h e
Sewtd ftareor wwa: BBIIPA 1 fh vy
UBN:- DLB2627GSGB11246 e e e e | |t 2417202 et At s 12s0saen !:—; Syt | 5% St g o
o AR it (6 . de) qe g W, | R $3d: sharma. o | [emamert RUREE | 42/95/03 v P
e, Yog W@ @ () === LT T L
TR He erewid mn (drqw—1, 2) it qure, IR 9f¥an -
N PR, XA, AT,
@ IER 7 07 oo e B A T €8 ||y B 3
QA Misc/GoodsIDRM-CIAGC/2026 Reie: 23.07.2026) f%"q ) ewrd *ﬁ"' (""N*‘r 2) || P hfam/ Prmfor, %;7“ vg::
GEEERED e e o o g, S S L
i : Geull o taeert e Rror mf;‘:s TRD-JP-T01-25-26 were uf¥es Yo &
TR s 3, A e i s, T A A, ST g s i (o) és) e e e | Gy B N T
oRt IREPS Riffar W 2026-BDU-AGRA Refi 23.07.2026 Prfora o (v) wew 3R @, 2) || e TR I AT e e vﬁ‘uﬁ/-mzvm mﬁwzm"#\mmnﬁm“mmm ifa
e A e b T e o i (6 A ) e | 3 SN RE SRR k3 o Pt it it < £ 2 o e
i T, ; VI2X25KV 2w Al gl r gt
s - e B T TETH AR | 3: T {
i wrE: 2026-BDU-AGRA ol a5 “'f WY (Ffe TS FRwhR) B | |om FaT13( 4 )TE AR T fqm‘mm“"‘“?‘"m 'ﬂ'ﬂﬂrﬁmu‘
=== R T"ﬁﬁmmmmaﬁwﬁ j;ﬁ;“"«“'g;"mm'm(v)— AT @ Wil 8 B %Tz . T - e
RSt U 379.18, A e —— :
-y P ) 36310000, FRET w@terd @ i ot wa ¢ | [ R A ()
s R 03.08.2026 | e et Rfu/ea: 17.08.2026 / 15:00731 e 170020 e Y—Piver ¥ || e frren- EPC Sav wly, i bl ol
- : sifom fafy va wm— Wele BT REROR- 20072026 7 | [| (TS ) LN290OSHC19- 20 eé . i
Rorh. <t aemst ¥ o 2 5 3 IREPs Wea damSe B 1 3 s500 2 @ 4 Pafaer || NS AR B o w1 gfau-s | | 2000002 T LN2900STU24-25020548 e oy s o el afea e
hitps:/ireps.govin T e BX| F4H IREPS ARt T & «\«aaﬂﬂﬁgg oo R [ comgondums) IREPS 1 2aree | | s T (st e ) | A e | whela 72, st el e,
PP — A S et @ 15:00 5t a7, gyt | | www.ireps.goviin. T STy # | aref | | sfrerdt oo et s d ST G Re. 46,231 | v A i 7 W, W T,
1695126 (P » B - || et o ot vt e e ) forareira o 21 W A | o s Poni
{3 North central rallways B3 @CPRONCR ) -l -, e sy
s @ wuw.ncr Indianrallways. gov.in wu. e Roreh ghfrae | | Rare: 23-07-2026 FQ A, 13 I 26 76
1079-DO/26 ey
(Frator—1), Srag | | vem: srage, wowar it T
st st wigda s




